T IS www.govtpressmp.nic.in q
oft €87 die fran S g &,

m@g%@]f@b [

FHHF 311] I, geaR, feid 10 A 2013—319€ 19, IF 1935

fafy o faurh = faum

e, feiw 10 JaE 2013

. 5433-193-FFRIE-31 (W.).—¥RA & HfGu™ & AT=9¢ 348 & @UE (3) & TR H, Hqeaueyr d=med 19
e U T (fgdia dene) faewes, 2013 (Wi 16 T9 2013) 1 AUSH STAE T & TSR § Taggr iy
oo S €.

TEAYLY & TSI & 9 § qA1 ARLWIR,
TAHAIT AT, TR giea,

621



622

HEAYQR ST, fedis 10 SR 2013

Short title.

Amendment of
Section 61-F.

MADHYA PRADESH BILL
No. 16 oF 2013

THE MADHYA PRADESH PANCHAYAT RAJ AVAM GRAM SWARAJ (DWITIYA
SANSHODHAN) VIDHEYAK, 2013

A Bill further to amend the Madhya Pradesh Panchayat Raj Avam Gram Swaraj Adhiniyam,
1993.

Be it enacted by the Madhya Pradesh Legislature in the sixty-fourth year of the Republic of
India as follows :-

1. This Act may be called the Madhya Pradesh Panchayat Raj Avam Gram Swaraj
(Dwitiya Sanshodhan) Adhiniyam, 2013

2. In Section 61-F of the Madhya Pradesh Panchayat Raj Avam Gram Swaraj Adhiniyam,
1993 (No. 1 of 1994), sub-sections (1), (2) and (3) shall be renumbered as sub-sections (2), (3) and
(4) respectively and before sub-section (2) as so renumbered, the following new sub-section shall be
inserted, namely :—

“(1)  The Registrars and Sub-Registrars appointed under section 6 of the Registration
Act, 1908 (No. 16 of 1908) shall, at the end of every month, communicate details
of all transfers or agreements to transfer of plots or houses in the Gram Panchayat
area to the prescribed authority in such manner as may be prescribed.”.

STATEMENT OF OBJECTS AND REASONS

Section 61-F of the Madhya Pradesh Panchayat Raj Avam Gram Swaraj Adhiniyam, 1993 (No. 1 of 1994) deals
with taking over the management of the land of illegal diversion or illegal colonization by the prescribed authority. It is
proposed to make the Registration Authority liable to communicate details of all transfers or agreements to transfer of

plots or houses in the Gram Panchayat area to the prescribed authority in such manner as may be prescribed.

2. Hence this Bill.

Bhopal :

GOPAL BHARGAV

Dated the 6th July 2013. Member-in-charge.
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